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(d) The State-wise monthly levy sugar 
quotas have been fixed on the basis of certain 
norms as mentioned above and are not based 
on the demands received from State 
Govennments from time to time. Moreover, 
no demand for increase in the monthly quota 
was received from Maharashtra Government 
in recent past. 

Census of the Blind People 

467. SHRT BUOY KRISHNA HANDI-
'QUE: Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether census of the blind people in 
India is undertaken, if So, what is the figure 
State-wise; and 

(b) what i,5 the estimated number of 
cases of blindness where surgery can help 
restore sight? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI MOHS1NA 
KIDWAI): (a) No census of the blind in India 
is undertaken. However, the 1981 census 
collected information inter-alia about totally 
blind persons through houselists in 
houselhting operations conducted during the 
year 1980. State-wise figures as per this 
operation are given in Annexure Statement. 

(b) Sample Surveys carried out in different 
parts of the country by the Indian Council of 
Medical Research in 1973—75, gave an 
estimate of about 9 million blind persons in 
the country. As per this survey about 55 per 
cent of the blindness is due to cataract which 
usually occurs in old age and is curable by 
surgical interference. Based on this surveys, it 
can be said that surgery can restore eye sight 
in a little more than half of the total blind in 
the country. 


